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V' myself, my spouse and dependants*:

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
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(d) dues to departments

dealing with telephones X X
{e) dues to departments
dealing with government b(\ h{
transport (including

alircraft and helicopters) .
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(i) Income Tax including
surcharge [Also indicate

the assessment year upto AQMPKEBZSM 000
which Income Tax Return
fled. Give also Permanent

Account glgmgt (PAN)]
(il) Wealth Tax [Also

Indicate the assessment

year upto which Weaith
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GPF/CPF/PRAN No. :- 1141053 65651

Gender - |.-r1. (M/F)

Personal Detail

Date of Birth . ols |t ot |3 | 8] O} (oo/mmym
Clas gt
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tomeDatie = [ NAW RO & (G1#AR)

T L% DINAR vidHN SADBNA PATAN |
{Full Name e.g. B.A.S.-Blhar Administrative Service,

B.5.5.- Blhar Secretarlat Service elc.)

I hereby declare that the above details are true to the best of my

knowledge and belief,

Signature ....... “ﬂk”'mT .............. ;

ftame of Employee: P‘ﬁ‘ﬁ.'ﬁ‘f Das ”KUT:'\F\ﬂ\
place:..ShTRA Designation: OFFICE ATTENDANT. (S EPE R)
pate;,.[[70%- 20H - pepartment:. STHAR. XL DN, SSARIA (FH’? 4 ED

Note:

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.
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